Name of the Corporate Debtor: Vasavi Housing Infrastructure Limited (IN LIQUIDATION) CIN : U45202TN2006PLC059149
ement of Liquidation: 7th August 2018

Date of ¢

ement of CIRP: 27th September 2017; Date of

LIST OF STAKEHOLDERS as on 21st November 2025. NCLT taken on record: 16th December 2025

Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Li ion Process) R ions, 2016
Annexure 6 - List of operational creditors (Employees)
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NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL




